SLP(C) No. 21387 OF 2001

| TEM No. 203 Court No. 9 SECTI ON | VB
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.21387/2001
(From the judgenent and order dated 25/07/2001 in RSA 2719/01
of The HI GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
PUNJAB STATE ELECTRI CI TY BOARD & ANR. Petitioner (s)
VERSUS
MUKHI TAR SI NGH Respondent (s)
(Wth prayer for interimrelief)

(Wth Appln(s). for pernission to place addl. docunents on record)
(For Final Disposal )

Date : 11/07/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE B. N. SRI KRI SHNA

For Petitioner (s)M. Satinder S. Gulati, Adv.
Dr. Kailash Chand, Adv.

For Respondent (s)M. Vipin Gogia, Adv.
Ms. Jaspreet Gogia, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st after four weeks.

Sukhwi nder (Veera Ver ma)
Court Master



